OITEM NO.106 COURT NO.3 SECTION XV

SUPREME COURT OF INDIA

RECORD OF PROCEEDINGS

CIVIL APPEAL NO(s). 6543-6544 OF 2004

C.GUPTA Appellant (s)

VERSUS

GLAXOSMITHKLIN PHARMACEUTICAL LTD.

(With prayer for interim relief and office report )

Respondent(s)

Date: 28/02/2007 These Appeals were called on for hearing today.

CORAM :
HON’BLE Dr. JUSTICE ARIJIT PASAYAT

HON'BLE MR. JUSTICE LOKESHWAR SINGH PANTA

For Appellant(s) Mr. Vijay Hansaria, Sr. adv.
Mr. Gaurav Jain, Adv.
Ms. Abha Jain,Adv.

Ms. Sneha Kalita, Adv.

For Respondent(s) Mr. P.K.Rele, Sr. Adv.

Mr. S.V. Deshpande,Adv.

Mr. Pramit Saxena, Adv.

UPON hearing counsel the Court made the following

ORDER

Mr. Vijay Hansaria, learned senior counsel

commenced his



arguments at 11.20. P.M. and concluded at 12.50 P.M. Thereafter Mr.

P.K.Rele, learned senior counsel started his arguments at 12.50 P.
M.

and concluded at 2.40 P.M.

Hearing concluded.

Judgment reserved.

Written submissions, if any, be filed within three days.

(Shashi Sareen) (Vijay Aggarwal)

Court Master Court Master
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